
B,C. N». 0̂5

ESTIMATES COMMITTEE 
1962-63

NINTH REPORT

(THIRD LOK SABHA)

MINISTRY OF FINANCE 
(DEPARTMENT OF EXPENDITURE)

Action taken by Government on the recommendations 
contained in the Seventy-Third Report o f the Esti­
mates Committee (Second Lok Sabha)—Preparation 
o f Budget Estimates o f Public Undertakings and 
Presentation o f their Annual Reports and Accounts 
to Parliament.

L O K  S A B H A  S E C R E T A R I A T  
N E W  D E L H I

^^Dccembei%i2<^^ 
Agrahayana, 1884 (.S)

Price : Re. 0.40 nP.



LIST OF AUTHORISED AGENTS OF LOK SABHA 
SECRETARIAT

ANDHRA PRADESH

T. G. R. Liksh’tiipathy 
Chetty& Sons, Genera 1 
Merchants & Newt 
^ents, Nc^et,
Cnandragiri, Chittoor 
District (Andhra Pra­
desh).

BIHAR

2. 'Jagriti', BhagaIpur-2.

GUJARAT

3. Lok Milap, District 
Court Road, Bhavnagar.

4. The New Order Book 
Company, Ellis Bridge, 
Ahmedab8d-6.

MADHYA PRADESH

5. The National Law 
House, near Indore 
Library, Opp. Old High 
Court Building, Indore.

6. Modem Book House, 
286, Jawahar Ganj, 
Jabalpur-i.

MADRAS

7. The Kalpana Publish­
ers, Booksellers, 
Trichinopoly-3.

MAHARASHTRA

8. The Imperial Book 
Depot., 266, Mahatma 
Gandhi Road, Poona.

9. The Popular Book Depot 
(Registered), Lamington 
Road, Bombay-7.

10. The International Book 
House, Private Ltd., 9, 
Ash Lane, Mahatma 
Gandhi Road, Bom- 
bay-i.

11. The International Book 
Service, Deccan Gym­
khana, Poona-4.

12. Charles Lambert & 
Company, lo i, Maha­
tma Gandhi Road, Opp- 
site Clock Tower, Fort, 
Bombay.

13. The Good Compa­
nions, Raspura, Baroda.

15. Deccan Book Stall, 
Fergusson, College Road, 
Poona-4.

16. The New Book Com­
pany (P) Ltd., Kitab 
Mahal, 188-90, Dr. 
Dadabhai NorojiRoad, 
Bombay.

MYSORE

17. Makkalapustaka Press, 
Balamandira, Gandhi 
Nagar, Bangalore-9.

18. People’s Book House, 
Opp. Jaganmohan Pa­
lace, Mysore-1.

19. Pervaje’s Book House, 
Koppikar Road, Hubli.

ORISSA

20. The Cuttack Law 
Times Office, Cut­
tack-2.

21. Ekamra Vidyabhaban, 
Eastern Tower Room 
No. 3, Bhuvanesh- 
war-i.

PUNJAB

22. The English Book
Depot, 78, Jhoke
Road, Ferozepore Cant

RAJASTHAN

23. Information Centre, 
Government of Rajas­
than, Tripolia, Jaipur 
City, Rajasthan.

24. K.M. Agarwal& Sons,
Railway Book Stall,
Udaipur.

UTTAR PRADESH

28. Goel Traders, loo-C, 
New Mandi, Muzaffar 
nagar.

29. B.S. Jain & Company* 
7i,Abupura, Muzaffar- 
nagar.

WEST BENGAL

30. M.C. Sarkar & Sons 
(P) Ltd., 14, Bankim 
Chatterjee Street, 
Calcutta-12.

31. W. Newman & Com­
pany Ltd., 3, Old Court 
House Street, Calcutta.

32. Thacker Spink & Com­
pany (1933) (P) Ltd.,
3, Esplanade East, Cal­
cutta* i.

33. Firma K.L. Mukho- 
padhyay, 6/iA, Ban- 
chharam Akrur Lane, 
Calcutta-i2.

DELHI

34. Jain Book Agency, 
Connaught Place, New 
Delhi.

35. M/S. Sat Narain A
Sons, 3i 4 i> Mohd. All 
Bazar Mori Gate,
Delhi.

36. Atma Ram & Sons, 
Kashmere Gate, Delhi- 
6.

37. J.M. Jaina & Brothers, 
Mori Gate, Delhi-6.

38. The Central News
Agency, 23/90> Con­
naught Circus, Newighi

Ihi.Del

39. The English Book 
Shop, 7-L, Connaught 
Circus, New Delhi.

is  Swastik ~ Ind strial 40. Rama Krishna & Sons, 
works, 59, Holi Street, 16-B, Connaught Ptoce, 
Meerut City (U.P.) New Delhi.

14. The Current Book 
House, Maruti Lane, 
Raghunath Dadaji 
Street, Bombay-x.

26. A.Hl Wheeler & Com­
pany, Private Ltd., 15, 
^ g lin  Road, Allahabad.

27. Law Book Company* 
Sardar Patel Marg, 
Allahabad.

41. Lakshmi Book Stores 
42, M.M. Janpath, New 
Delhi.

42. Kitab Mahal (W.D.) 
Private Ltd., 28, Faiz 
Bazar, Delhi.



Paob

Composidon of the Cotamittee . ,  . (ii)

Inttoductioa ..........................................................................  (iii)

I. R e p o r t .......................................................  1

II. Recommendations that have been accepted by Government . 3

III. Replies of Government that have been accepted by the Conunittee . 13

IV. Replies of Government that have not been accepted by the Commhtee 15

A ppendix  :

I-^nalysis of the action taken by Government on the recommenda- 
tionR contained in the Seventy-Third Report of the Estimates 
Committee (Second Lok Sabha) . . . .  20

COMTIBNTS

1881(AU)LS—1.



ESTIMATES COMMITTEE 
(1962-C3)
C h a ir m a n

Shri H. C. I>asappa
M embers

2. Shri Joachim Alva
3. Shri D. Basumatari
4. Shri Shree Narayan Das
5. H.H. Maharaja Pratap Keshari Deo
6. Shri Govind Hari Deshpande
7. Shri Arun Chandra Guha
8. Shri S. Hansda
9. Shri Ansar Harvani

10. Shri Kanhu Charan Jena
11. Shri Anand Chandra Joshi
12. Lt. Col. H. H. Maharaja Manabendra Shah of Tehri Garhwal
13. Shri Jashvant Mehta
14. Shri N. Sreekantan Nair
15. Shri Ananda Nambiar
16. Shri A. Nesamony
17. Shri Tika Ram Raliwal*
18. Shri Panna Lai
19. Shri Naval Prabhakar
20. Shri K. Rajaram
21. Dr. K. L. Rao
22. Shri Rameshwar Sahu
23. Shrimati Jeyaben Shah
24. Shri Diwan Chand Sharma
25. Shri Vidya Charan Shukla
26. Shri Braj Raj Singh@
27. Shri Tekur Subramanyam
28. Shri G. G. Swell
29. Shri K. K. Wario^
30. Shri Balkrishna Wasnlk

S ecretariat 
Sh ri N. N. Mallya, Deputy Secretary.

♦Elected w. c. f. 19th August, 1962 vice Shri Shivram Rango Rane resigned.
©Elected w. e. f. 15th November 1962 xnce Shri B. J. Singh, died on 8.9.62.

(i i)



INTRODUCTION
1. the Chairman of the Estimates Committee, having been autho­

rised by the Committee, present this Ninth Report of the Estimates 
Committee on the action taken by Government on the recommenda­
tions contained in the Seventy-T^ird Report of the Estimates Com­
mittee (Second Lok Sabha) on the Ministry of Finance (Department 
of Expenditure)—^Preparation of Budget Estimates of Public Under­
takings and Presentation of their Annual Reports and Accoimts to 
Parliament.

2. The Seventy-Third Report of the Estimates Committee was pre­
sented to the Lok Sabha on the 23rd February, 1960. Government 
furnished their replies indicating the action taken on the recommen­
dations contained in this Report on the 30th November. 1961. The 
replies were examined by the Study Grour) ‘F’ of the Estimates Com­
mittee (1962-63) on the 5th September, 1962. The draft Report waa 
adopted by CommitteG on the 25th November, 1962.

3. The Renort has been divided into the following four Chapters:—
I. Report.

II. Recommendritions that have been accepted by Government.
III. Replies of Government that have been accepted by the

Committee.
IV. Replies of Government that have not been accepted by the

Committee.
4. An anolysis of the action taken by Government on the recom­

mendations contained in this Report of the Estimates Committee is 
given in Appendix I. It would be observed therefrom that out o f 
22 recommendations made in the Report, 59:1 per cent, have been 
accepted by Government and replies in respect of 13'6 per cent, o f  
the recommendations have been accented by the Committee while 
replies of Government in respect of the remaining 27‘ 3 per cent, o f  
the recommendations have not been accepted by the Committee.

H. C. DASAPPA.
Chairman.

N e w  D elh i; Estimates Committee.
December 4, 1962 
Agrahayana 13, 1884 (S)



REPORT

In paras 1 and 2 of their Seventy-Third Report (Second Lok 
Sabha) on the Treparation of Budget Estimates of Public Under­
takings and Presentation of their Annual Reports and Accounts to 
Parliament’, the Committee observed that no consolidated informa­
tion was available with regard to the investment made by Govern­
ment in the Public Undertakings, their working and the net effect 
thereof on the national economy, etc. and stressed the need for 
improving the methods of furnishing information to Parliament about 
Public Undertakings. In reply. Government have stated that the 
information was available in Aiinexure XIV (now Annexure XVII) 
of the Explanatory Memorandum on the General Budget and the 
brochure entitled ‘Principal Public Sector Undertakings in India*, 
published by the Central Statistical Organisation. The Committee 
had already pointed out in their Seventy-Third Report, that the infor­
mation contained in the Explanatory Memorandum was not compre­
hensive and did not include loans given to the various Undertakings. 
Similarly, the brochure ‘Principal Public Sector Undertakings in 
India’, as its name indicates, does not contain information about all 
the Public Undertakings. It is thus evident that the information 
contained in these publications is not adequate and does not fulfil the 
purpose envisaged by the Committee.

2. The Committee, however, note that in reply to the recommen­
dation made in para 25 of their Seventy-Third Report, Government 
have stated that there is a proposal to bring out a consolidated finan­
cial and economic review of industrial Undertakings of Government. 
They feel that the need for furnishing consolidated information to 
Parliament would he met if the scope of the proposed publication is 
enlarged to include all Public Undertakings properly classified. They 
hope that this will be done and the publication brcnight out as early 
as possible.

PerfoTTnance-cum-programme statement

3. In para 3 of the Report, the Committee reiterated their earlier 
recommendation, made in 20th Report (Second Lok Sabha) on Bud­
getary Reforms, that the industrial imdertakings should prepare a 
performance-cum-programme statement and business type budgets 
which should be made available to Parliament at the time of the 
budget discussion. Further in para 4 of the Report, the forms of the

C H A P T E R  1



statements, and budgets were suggested. While accepting the recom­
mendation, Government have stated that some companies were 
abready giving the necessary information and that arrangements were 
being made so that the information was made available in future by 
all/corporations.

The Committee hope that the recommendation will he implement­
ed without any undue delay and the requisite information would he 
made available hy all pu'blic undertakings by the time of the next 
yearns budget discussion.

Fixation of time limit

4. In paras 16 and 17 of the Report, the Committee noted that 
the time taken in presentation to the House of annual reports and 
accounts of statutory corporations hod ranged from 3 months to 2 
years 11 months, and of Government Companies from 4 months to 
2 years 11 months, after the expiry of their financial years. They 
felt it essential that Parliament should be seized of these reports 
within the least possible time after the expiry of the financial year 
and recommended in para 20 thereof that a time limit, similar to 
that allowed in U.S.A. and U.K. (i.e., about 5 to 6 months) should be 
fixed in this behalf, the outer limit being the presentation of general 
budget for next year. In reply. Government have stated that evary 
effort would be made to present the annual reports within the least 
possible time after the close of the financial year but they have not 
specified any time limit. The Committee feel that to secure expedi­
tious presentation of annual reports of all public undertakings to 
Parliament, it is necessary to lay down a time limit in this regard 
which should not in any case go beyond the outer limit indicated' 
aJbove. They, therefore, reiterate the recommendation.
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{Vide Introduction)

Analysis of the action taken by Gcwzmm n̂t on the recommendations contained 
in the 'jyrd Report of the Estimates Committee {Second Lok Sabho).

1. Total numbsr of recommendations made . . .  22

2. Recommendations that have been accepted by Government 
( Vide recommendations Nos. 3, 7, 9, i2> 15, 1 6 ,17, 18, 19,
20,21 and 22 referred to in Chapter II):

N u m b e r .............................................................  13

Percentage to t o t a l ............................................59'1%

3. Recommendations not accepted by Government but replies 
in respect of which have been accepted by the Committee 
( Vide recommendations Nos. 4, 5 and 6 referred to in 
Chapter III):

N u m b e r .............................................................  3

Percentage to t o t a l ............................................ 3̂*6%

4. Recommendations in respect of which replies of Govern­
ment have not been accepted by the Committee {Vide 
recommendations Nos. 1, 8, 10, 11, 13 and 14 referred to 
in Chapter IV):

N u m b e r .................................................... ........  6

Percentage to total . . . . . .  27*3%

APPENDIX I

20
o MGIPND—LS I— 1881 (aii) LS— 8-12-62— 500.




